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EASTERN ZONE BENCH, KOLKATA '/gs
B.D.BA. NOwn BB obitees
S NOwwwere sz Ahrssssneee J—
N THE MATTER OF: 181/2023/EZ  Optpord SILpZ2577

Original Application No. 704/2023/PB
In re: News item appearing in Dainik Bharat 24 dated 02.11.2023 titled
PNIIEECER) $maﬁ?ﬁﬁganm$aﬁ€lw$@a'

BOKARO,

COUNTER _AFFIDAVIT FILED BY DEPUTY COMMISSIONER,
GOVERNMENT OF JHARKHAND i.e. RESPONDENT NO. 2 HEREIN.

h Kumar Singh, aged about 31 years, by

I, Ravi Kumar Singh, son of Akhiles

Religion - Hinduism, by Occupation - Service under the State Government of

Jharkhand in the office of District Mining Office, Bokaro, Government of

Jharkhand, having its office at camp —II, behind bar association, Bokaro Civil

Jharkhand, do hereby solemnly affirm and

Court, PIN — 827001, Dist. - Bokaro,

state as follows:

1. That, | am the District Mining Officer, Bokaro, Government of Jharkhand,

and 1 am aware of the facts and records in the instant case and have gone

through the allegations and contentions of the applicant in the Original

Application as such | am competent and duly authorized by the

Respondent No. 2 herein, to make and affirm the instant Counter

Affidavit.

2. That, | am a law-abiding Citi

ution and judicial System of India.

Constit
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3. That in pursuance and in compliance with the order dated 20.02.2024 of
~ this Hon'ble Tribunal in the instant Original Application, this Affidavit is
being filed on behalf of Deputy Commissioner, Bokaro, Government of

Jharkhand i.e., respondent no. 2 to the Original Application.

4. That, the instant Original Application was taken up Suo Moto by the
Hon’ble Tribunal based on the news item which was related to illegal
sand mining in the Gomia Anchal of District Bokaro. As per the said news
item report, raids were carried out against illegal sand mining by the
district administration and tractors were seized during the raid and
action was taken against them, following which illegal sand mining in the
said area stopped. It has been reported that illegal sand mining has again
started and as per the locals, the sand mafias are again carrying out

illegal sand mining without any fear of the administration.

5. That, it is humbly stated and submitted that as per the news item report,
it is evidently clear that action against illegal sand mining in the aforesaid
area was already carried out by the District Task Force. However, it has
been alleged that even after the said action(s), the illegal sand mining has
not been stopped completely.

6. That, it is humbly stated and submitted that the Mines and Geology

N Department, Government of Jharkhand vide its Sankalp 563/MoCo dated

\05/10/2005 has constituted a Task Force at the district level to review,

follow up and control the illegal mining activities in the district. A District-
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against any instances of illegal mining, storage and transportation of

minerals.

7. That, it is humbly stated and submitted that the Task Force is regularly
taking action against the illegal mining, transportation and storage of
minerals in the district. The action is taken in terms of the Mines and
Minerals (Development and Regulation) Act, 1957 and rules made

thereunder, and also under relevant sections of IPC.

The action(s) taken by the Task Force against illegal mining,
transportation and storage of mineral sand in the Gomia Anchal is

annexed herewith and marked herewith as Annexure —A.

8. That, it is humbly stated and submitted that the list of actions taken
against the persons involved in illegal mining, transportation and storage
of mineral sand in Gomia Anchal has been forwarded to the Regional
Officer, Jharkhand State Pollution Control Board, Dhanbad vide office
letter number 675/Khanan dated 09/04/2024 to take action against them
in terms of the Air (Prevention and Control of Pollution) Act, 1981 and

the Water (Prevention and Control of Pollution) Act, 1974.

A copy of the letter number 675/Khanan dated 09/04/2024 is annexed

herewith and marked herewith as Annexure B.

' 9. That, it is humbly stated and submitted that the District Survey Report of
mineral Sand, in consonance with the Sustainable Sand Mining
Management Guidelines, 2016 (SSMG - 2016) and Enforcement &
Monitoring Guidelines for Sand Mining (EMGSM — 2020) h

AT AR
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prepared by the Sub-divisional Committee of the District and appraised

by the State Level Environment Impact Assessment Authority (SEIAA),

Jharkhand.

10. That, it is humbly stated and submitted that the operation of Sand Ghats

in the State of Jharkhand is governed by the Jharkhand State Sand Mining
Policy — 2017 under which the sand ghats have been categorized as
Category 1 and Category 2. The Category -1 sand ghats can be used only
for non-commercial purposes such as domestic purposes, community
purposes, Government Sponsered schemes, etc., or as defined in
Appendix — IX of Part — Il — Section -3- Sub Section — (ii) of Extraordinary
Gazette of MoEF&CC, Government of India New Delhi dated 15 January,
2016. The Category -2 Sand Ghats shall be managed by the Jharkhand
State Mineral Development Corporation Limited (JSMDC), which will be

used for commercial purposes.

A list of 6 Category-1 and 7 Category-2 Sand Ghats for the Bokaro district

is annexed herewith and marked herewith as Annexure- C- series.

11.That, it is humbly stated and submitted that the order for

operationalization of Category -1 sand Ghats has been issued vide memo
number 961 dated 16/05/2023 of the Deputy Commissioner, Bokaro of

which (02) two sand Ghats are present in Gomia Anchal.

A copy of memo number 961 dated 16/05/2023 is annexed herewith and

marked herewith as Annexure D.
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completed and necessary steps for obtaining the statutory clearances are
being taken for the operationalization of these Ghats.

13.That, it is humbly stated and submitted that to prevent the
transportation of illegal minerals in Bokaro district, check posts had been
established at the identified routes and Magistrates were deputed to

keep a strict vigil vide memo number 1668/Go dated 31/05/2022.

A copy of memo number 1668/M dated 31/05/2022 is annexed herewith
and marked herewith as Annexure E.

14.That, it is humbly stated and submitted that all necessary steps are being
taken to prevent illegal mining, transportation and storage of minerals in

the district.

15.That, this Affidavit is filed bonafide and in the interest of justice. It is
therefore prayed that Your Lordship may kindly be pleased to accept the

instant counter affidavit.

16.1 state that the statements contained in paragraphs Nos. 1 to 2 are true
to my knowledge, the statements contained in paragraph Nos. 3 to 14
are true to my information derived from the official records of the (;ase,
which | verily believe to be true and the rest is/are my respectful

submissions before this Hon’ble Tribunal.

WL T N AR —
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B3.D.BA No..,.%f.,ﬁ .......
SL No-“ llllllllllllllllll .0"; .;o:-:h
Daﬁe...........ﬁ.@l.\.i.l. ......... oot /.
VERIFICATION

l, Ravi Kumar Singh, son of Akhilesh Kumar Singh, aged about 31 years, by
Religion - Hinduism, by Occupation - Service under the State Government of
Jharkhand in the office of District Mining Office, Bokaro, Government of
Jharkhand, having its office at camp —lII, behind bar association, Bokaro Civil
Court, PIN — 827001, Dist. - Bokaro, Jharkhand, and that | am dealing with the

connected records of the case in possession of the office of Deputy

Commissioner, Bokaro, Government of Jharkhand.

Date:
Place:
@/bu. _jpéb(ﬁ'nﬂ/’(/ W
Signature
|d9ntlf|ed by me:
Advocate

D! v
NOTARY PUBLIC
Bokaro (Jharkhand)

Reg Nn -703/18.
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N Dby ToeTirED oY THE |
VOCATE SRUSMT.... [ d% .92 K.

g%LEMNLY AFFIRMED BEFORE

ME.
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DISTRICT MINING OFFICE, BOKARO

Details of Sand Ghats — Category I

52

SL Name of S .
No. and Ghat River Block Mouza Khata No. Plot No. Area (Ha.)
1 i \
Pindra_Tulbul_Sand Bokaro Gomia Pindra m 35,16, 34,
Ghat ]
753,769, 1, 16.92
819 ’
Tulbul , 819,1
2 Bokaro Steel City Sand Ghat | Damodar Chas Bokaro Steel 308, 1,45 10.31
City )
3 Barkipunu Sand Ghat | Damodar Gomia Barkipunu “ 3678,4033, | 14.96
4 3677
4 Chakulya Sand Ghat Ishri Chas Chakuliya 217 2446, 884 6.47
5 Khatka Sand Ghat Garga Chas Katka 114 169 7.61
6 Sarjori_Harayak Udwa_Sand Ishri Chandankiyari Saharjori, , 8.6
B Ghat . Harayak, Udwa _

N
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DISTRICT MINING OFFICE, BOKARO

Details of Sand Ghats — Category II

m_. Name of Sand Ghat River Block Mouza Khata No. | PlotNo. | Area(Ha.)
0.

| faed 2 TR T | Gevar 237 1 472

2 | = TMIGR -TaT | 9exaR 225 938 8.22

3 | TN TEIER 741 | Uexar 225 1474 42.00

4 | e gda SR T4l | UeRar 120,225 | 2470,4149 32.03

5 [SRR e IHRI <) | Uevar 111,458, | 609, 1451, 42.00

11 1550, 1452
6 |BIRR BRI T | M 458, 5381, 5567 42.00
7 |9, Eaer TG 4T | USRAR 86, 120 1, 689 52.40

—
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3. Management of Sand Deposits of Category-
a. The sand deposits of Category-1 stream/rivers will

1 Streams/Rivers:
be kept fully free from

domain of grant of mining lease.
b. The sand from this category can be use

as domestic purpose, Community purposes,
etc. or as defined in Appendix — IX of Part-II-Section-3-Sub Section-(ii) of

ry Gazette of MoEF&CC, Government of India New Delhi dated 15

d only for non-commercial purposes such

Government Sponsored Schemes

Extraordina

January, 2016.

_ Gram Panchayat/Local Self Government shall be responsible for supervision of

sand collection from such area.
d. There shall be no transfer or subletting of the sand deposits from these

Streams/Rivers.
se Streams/Rivers shall be free from any taxes, royalty or levy.

agement, supervision

am Panchayat/Local

e. The sand from the

f. For the purpose of maintenance of the approach road, man

¢, a nominal Maintenance Charge shall be levied by Gr

et
ted/dispatched, as per the

Self Government per unit volume of sand lifted/collec

rate decided by Department of Industries, Mines and Geology, Government of
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chayat/Local Self Government to ensure

that sand from these deposits is
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regulate the same, o receipt-cumdispatch challan will be issued by the Gram
Panchayat/Locql Sell Government in the format as preseribed by the State,

h. The maintenance charge so collected shall be deposited in the account of Gram
Panchayat/Local Self Government,

i. The book keeping of this account shall be maintained by Gram Panchayat/Local
Sclf Government according to prevailing rules and guidelines of the Gram
Panchayat/Local Sclf Government.

J. Under no circumstances the sand shall be allowed to be stored from these
Streams/Rivers. 4

k. As mentioned in para 7-(i)-(B) of Part-II-Section-3-Sub Section-(ii) of
Extraordinary Gazette of MoEF&CC, Government of India, New Delhi dated

15 January, 2016 such usage of sand shall be exempted from environmental
clearance.

1. This shall be the responsibility of the Gram Panchayat/Local Self-Government to
restrict sand mining in prohibited areas as directed by the Department.

m. Under no circumstances mechanized lifting of sand shall be allowed from these

category of streams/rivers.
n. The Deputy Commissioner shall put in place proper administrative/enforcement

mechanism to ensure no commercial/illegal extraction of sand from these orders

of streams/rivers.
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